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[*76 The questioner (SHRI TARUN VIJAY) was absent. ]
Occurrence of dyslexia among children

*81. SHRI TARUN VIJAY: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

{a) whether the occurrence of dyslexia among children is a cause of concemn;

{b) 1if so, whether Government is seized of this issue and whether any mapping

has been done of dyslexic children; and

{c) whether there are any plans of providing assistance and help to such children
and whether the parents too get any assistance to rear dyslexic children in a proper

way?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI THAAWAR
CHAND GEHLOT): (a) to (¢) A statement is laid on the table of the House.

Statement

{a) to (¢) Relief to the disabled i1s a State subject by virtue of entry number 9
of State hst of Constitution of India. However, dyslexia has not been recognized as
a separate disability, though persons with such conditions are assessed under mental
retardation which is a recognized disability under the Persons with Disabilities (Equal
Opportunities, Protection of Rights and Full Participation) Act, 1995 As regards
mapping among dyslexic children, no separate mapping has been done by the Ministry.

However, as per Census 2011, there are 15,05,964 persons with mental retardation.

As dyslexia has not been recognized as a separate disability, at present there 1s

no scheme specifically for assisting dyslexic children or their parents by this Ministry.

The Government recognizes the concerns of dyslexic children and has decided
to include Dyslexia as a disability. The Govemment has introduced the Rights of
Persons with Disabilities Bill 2014 in the Rajya Sabha on 7.02.2014 which infer
alia identifies specific learning disabilities as a separate category of disability
which includes conditions such as dyslexia, dysgraphia, dyscalculia, dvspraxia and

developmental aphasia.

The Bill mandates the appropriate Governments to detect specific learning disability
in children at the earliest and take suitable pedagogical and other measures to
overcome them, provide necessary support individualized or otherwise in environments
that maximize academic and social development consistent with the goal of full
inclusion, to make modification i the curriculum and the examination system to

meet the needs of student with disabilities etc.
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The Bill also casts responsibilities on the appropriate Governments to frame
schemes to safeguard and promote the rights of persons with disabilities including
those with special learning disability for adequate standard of living to enable them
to live independently or in the community and also focuses on creating awareness

among the masses [or protection of their rights.

MR. CHAIRMAN: Hon. Member not present. Now, the supplementary questions.
Shri Anand Sharma.
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SHRIMATI JAYA BACHCHAN: Sir, dyslexia, first of all, is not viklang. 1t 1s a
very minor defect. If detected at source, at a very primary stage, it can be corrected.
I know of many such cases. Wﬁﬁ@ﬁ%%ﬁ%%ﬁammm
Sifga T 8, I1 9% foy dyslexia test is very important. A Bis g1 g6 BT
21 SHH] 954 AT A Sid fHA ST AhT 1 0T gHA! fecae w & o
Pls AT = B, q1fes TheH WSTRT dad TR fSvdaRiian &1 fscae faam o wd?
AT UFH ATA | B 3F BT AGAT B it is not a major handicap.

SHRI ANAND SHARMA: It is a question of early diagnosis. ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Have you made an effort to detect children
who have dyslexia because a lot of the time, Sir, these children are considered to
be mentally disabled?

SHRI ANAND SHARMA: That is what the Minister's reply says.
MR. CHAIRMAN: 1 think that 1s a very good question.

SHRIMATI JAYA BACHCHAN: You know they are castigated, especially in

rural areas. T think it 1s very important because it i1s not a handicap.
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SHRIMATI JAYA BACHCHAN: There are teachers who diagnose this.

sft s I ?{ﬂ%r? 1%4";’ early diagnosis Sl 21 3FR early diagnosis SIS
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MR. CHAIRMAN: Please, please. ..(Interruptions).. We cannot continue like
this. ..(Interruptions)...

sff UTER I AN BH GUER 59 WY DM B Y ol sHN UTH 9 Alhs
At 81 7 gEd B P L, MY PE A1 § 7w TREAR TgdR YA S . (EHAEH). .

SHRIMATI JAYA BACHCHAN: Sir, there are a lot of adults sitting in this
House who are dyslexic and they are not aware of it. . .(Interruptions)...

MR. CHAIRMAN: Thank you.

SHRIMATI JAYA BACHCHAN: It is true. It is true. It is a reality, Sir.
...(Interruptions)...
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MR. CHAIRMAN: Shri Tarun Vijay, you should have been here to ask your question

sft 7our faera: w=, # w4 Aeiew ®f gar @ g 6 AT & A7 T8 mental
retardation 2lsg T ?ﬁﬁﬂﬂ Hd Eﬁﬁql Y 39 gedi & Aier-fudr | rgf%fq, e gl
@1 A special abilites T foF I T TEYH PR &1 GIRT, T Igd GO B A © b oIl
dyslexic children & parents %, Ip] ST ¥ W CdhrIpy JeHT Ysdl 8 b g ooy
wpet H ofrl ge, qil foeed] § esi giagr 82 § oxvds 9 e g, Sl gl § wpdi
@ forg ST o 21 WAy wERY, [ STRIEs # e | TR T2l 2, S8l dyslexic
geal & forg @i gl w1 d w919 0d &1 SE gedi w1 ufeaee L (caE ).

MR. CHAIRMAN: Please put the question. ..(Inferrupiions)...
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SHRI TARUN VIJAY: There are one crore dyslexic children in the country, Sir.
# MRy WRAT DR €, 6 S gifafcdd] 79 diforgl A8 <l BT A T8l gl
TH BRI W WAE] TEdl & uE HLS /-G G L (EEEE)..

MR. CHAIRMAN: Thank you. ...(Inferruptions)...

sft gou Ao we, A9 wara ¥ § @ ey AT w9 BYRM SN Dyslexic HT
mental retardation ¥ 8T @l aId . HA? . (SHIETH)...

MR. CHAIRMAN: All night. That 1s your suggestion.

sft aour faer: ey e AT @R aliw gidurl we 32 |y, Ay Disability
Act foodlt ucer # wpati § anp =Y fvan sar 21 U @l @r |8 2

MR. CHAIRMAN: Okay. All right.

st aTeR T Al waraf AeieY, #9 vgd Ot P fawn e Aft %) ufesan
SR Bl B fa@rd™ ST @t 989 & T Universal Identity Card 91191 @1 Ao
H SR © 2R ST e W 81 IR B L (aEH). .

sft s vt W, wed 9l 9 ol waw @ 6 L @EEm)...

sft oeR TV TRAE: W, et 9g ad A WR <w H. (@) ad S a9
H WR W H 3R .(FIEH). ..

MR. CHAIRMAN: Please let him finish. ..(Interruptions)... No, no. This
interruption is not right. ...(Interruptions)...

sfi IR TS TEA: W, R AW H, AT O T TEC 99 @1 2, .. (FGEE)...
Ae Wl AT Yo 9 X8l © ..(QEEH)...

SHRI ANAND SHARMA: Sir, how can the Minister use the word 'viklang'?
..(Interruptions)... BEverybody knows that . (Interruptions)...

oft o’ a5 TEAIA: # 991 3T B .. (@EEM)... 3% g1 ue 6§, q91 U
UF PXP B A1 S ST, GHI BT TH TR SEE P GA? . (). ..

SHRI ANAND SHARMA: They are children with special needs. .. (Interruptions)...
MR. CHAIRMAN: Let me suggest a way out. ..(Interruptions)..
SHRI ANAND SHARMA: Sir, ...(Interruptions)...

MR. CHAIRMAN: One minute. ...(Interruptions)... One minute. ...(Interruptions). .
I think, if the vocabulary is to be corrected, the concemed Member should formally
write to the Government and draw attention to the discussion and make a suggestion.

Thank you. ...(Interruptions)...

sft R TV TMEA: IR, S/ Gl WY f g, a1 7 an-arRt 9 2 s
SETd G|
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Discrimination in selection of smart cities

*82 DR. PRADEEP KUMAR BALMUCHU: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

{a) whether Government i1s aware that non-transparent methods, discrimination
and political consideration are being adopted in the selection of areas for development

as smart cities, if so, the details thereof,

{b) the reasons for not selecting any cities in some States, particularly in States

ruled by opposition parties; and

{c) the tangible imtiations being taken by Government in defence of its

proclamation of list of smart cities?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKATIAH NAIDU):
(a) to (c) A statement is laid on the Table of the House.

Statement

{a) No, Sir. The selection of areas (area-based development) is done by the
potential Smart Cities. From the Smart City Proposals submitted by the Cities, it 1s
seen that the Cities have used a combination of criteria, for selecting areas such as
economic activity, land use, land monetization and location of heritage and tourism
areas. The selection has also involved citizen consultations, meetings with public

representatives, desk research, analysis, etc.

{b) In Stage 1 of the Competition, 98 potential Smart Cities were selected based on
the recommendations of the State Governments on objective criteria. In Stage 2, Smart
City Proposals were evaluated by a Panel of Experts, on the basis of set criteria given
in Smart Cities Mission Statement and Guidelines. The scoring was done impartially
and 20 top scoring cities have been selected for funding in the current financial year
{2015-16). The Smart Cities Mission Statement and Guidelines and the scoring of 97
cities are available on Mission’s website (www.smartcities.gov.in).



